fom 4 (PUBLIC ANNOUNCEMENT)

{Under Regulalux- 6 of the Insolvency and Banleuptcy Board of India
tion Process for Corporate Persons] Regulations, 2018]

(Insolvency Resol
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RELEVANT PARTIC

Name of corporale deblor Joshi Deadhar Englneeting Company Limited.

Date of Incomporation of Corporale Debior 18021987

Authority Under Which Corporsie Debior is Registrar of Companies, Maharashira al Pune,

Incorporated | Ragisterad Urder The Comparies Act, 1656,

4 | Cozporata identy Number | Limited Lisbiity CIN - US9S99PN1967PLCO42613

-
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(%]

idenification Number of Corporale Deblor
§ | Address of the Regstered Office and Piot No. &€ . Parvad Indusirial Estate Yadrav
Principal Office ( Any) 0! Corporale Deblo: Talaka : Shirol, Dist : Kothapur - 416145 (INDIA]
§ | insolvency Commencement Date in 15102019
Respect of Comorate Debioc HAr
7 | Esfimaled Date of Closure of Insovency on or befee 12-04-2620
Resolution Process 160 days from the dae of comemencement of e
Corporale Inscivancy Ressiution Process |
8 'I;l:m,mh i Number of Name : Sunil Khanofkar
Inschency ional acting as Regstrabon No.: BBIAPA-G0Y
ntarim Rasthution Professanal (RP) 1P-NOGO3E/2017-18/10299.
9 | Address and e-Nad of the Inferim Resotulion FialNo. 83 & 104, A¥ing, Om Sai Residency,
Professional, s registered with the Board. Newr Suprems Martie. Dawd Naka, Kafyan - Shi Road
Domawak, Mumbs, Maharashia - 220200
emal - ssk 79838ydh00.com,
10 | Address and e-Mal 1o be used for Name: Sunil Khanoliar
correspondence with the Interim Addeass : Flathio 103 4104 AWing. Om 52 Residency
Resolstior: Professional Near Suprem Martie, Dawdh Naia, Kalyan - S Road,
Dombrad Mmbal, Meharastes - 421208,
enal: sk 7E2)@yahoo.com.
1 [ Laetdate for the submission of claims NN
{14 days ¥om the date of appriniment of Harim Resatiton

MMsmmﬂmawhﬁe
of Hon NCLT, Mumbaiin .2 (BP; No. 4735 I NCLT 08

215 dated ﬁm&mmmﬂﬁzﬂ
downisaded by IRP fom Webse 0o 17102019
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ibiDetails of authorsed representatves Phyjscal Address - -NA -~

m:m;ZMMNamsWMTMWM}M)m«WW 2- “'\\Cll‘\kw QKPY‘W CW}M) ,ewe QCLA‘HG’M "\\
commencement of a corparats soivency resolufion process against the “Joshi Deadhar Engineering

Corpany Limite on 16402019, ; \Q/2 20.10:19

The Credstors of “Joshi Deodhar Engincering Company Linited” are hereby calied upon to submil
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